Annexure-6
Turn Around Times (Clause 22(h)(x))

	Service
	Responsibility
	Expected Service Level
	Lower Service Level
	Breach

	Opening of an eIA where application with all requirements is received directly by the IR
	IR
	12 hours from the time of receipt
	24 hours from the time of receipt
	Exceeding lower service level

	Where an application for eIA is received by the insurer, the same shall be forwarded to the IR along with all documents
	Insurer
	12 hours from the time of receipt
	24 hours from the time of receipt
	Exceeding lower service level

	Opening of an eIA where an application with all requirements is received from the insurer
	IR
	12 hours from the time of receipt from the insurer
	24 hours from the time of receipt from the insurer
	Exceeding lower service level

	Communication of requirements, where an application received for eIA has any requirements
	IR
	12 hours from the time of receipt of the eIA application
	24 hours from the time of receipt of the eIA application
	Exceeding lower service level

	Overall time taken to open an eIA where the application is received through an insurer
	IR
	12 hours from the time of its original receipt
	48 hours from the time of its original receipt
	Exceeding lower service level

	Confirmation of eIA opening to the insurer 
	IR
	12 hours from the time of its opening
	24 hours from the time of its opening
	Exceeding lower service level

	Confirmation of eIA opening to the policy holder along with sending of the credentials and modus operandi for operation
	IR
	12 hours from the time of its opening
	24 hours from the time of its opening
	Exceeding lower service level

	Transmission of the electronic policy where an eIA is already available to the IR
	Insurer
	4 hours from the time of receipt of the request
	8 hours from the time of receipt of the request
	Exceeding lower service level

	Transmission of the electronic policy where such a request comes along with an eIA creation request
	Insurer
	12 hours from the time of receipt of the confirmation of the eIA opening 
	24 hours from the time of receipt of the confirmation of the eIA opening
	Exceeding lower service level

	Confirmation to the insurer indicating policy being credited to the eIA along with iPIN
	IR
	4 hours from the receipt the electronic policy from the insurer
	8 hours from the receipt the electronic policy from the insurer
	Exceeding lower service level

	Confirmation to the policy holder indicating policy being credited to the eIA
	IR
	12 hours from the receipt the electronic policy from the insurer
	24 hours from the receipt the electronic policy from the insurer
	Exceeding lower service level

	Uploading of images pertaining to electronic policies
	Insurer
	Alongside the request for crediting of policy to the eIA
	8 hours from the request for crediting of policy to the eIA
	Exceeding lower service level

	Transmission of updates carried out by insurers on electronic policies
	Insurer
	12 hours from the time the changes are affected
	24 hours from the time, the changes are affected
	Exceeding lower service level

	Transmission of updates carried out by IRs on KYC data to all relevant insurers
	IR
	12 hours from the time the changes are affected
	24 hours from the time, the changes are affected
	Exceeding lower service level

	Activation of eIA after its opening
	IR
	12 hours from the time the eIA is opened
	36 hours from the time the eIA is opened
	Exceeding lower service level

	Transmission of a request received by the IR for policy update to the insurer
	IR
	12 hours from the time the request is received by the IR
	24 hours from the time the request is received by the IR
	Exceeding lower service level

	Transmission of a grievance on a policy received by an IR to the insurer 
	IR
	12 hours from the time the request is received by the IR
	24 hours from the time the request is received by the IR
	Exceeding lower service level

	Submission of periodic returns by the IRs to the Authority
	IR
	1 day from its due date
	45 days from the expiry of the financial year for Annual report and 5 days from the due date for all others
	Exceeding lower service level

	Handling of changes to eIA account/Level 1 changes by the IR
	IR
	12 hours from the time of receipt of request 
	24 hours from the time of receipt of request
	Exceeding lower service level

	Confirmation of having effected the change to the eIA holder
	IR
	12 hours from the time of its updation
	24 hours from the time of its updation
	Exceeding lower service level

	Grant of eIA access to the Authorized Representative
	IR
	12 hours from the time of receipt of the request
	48 hours from the time of receipt of the request
	Exceeding lower service level

	Reconciliation of data and record between IR, iTrex and Insurer systems
	IR, iTrex and Insurer
	1 day from its due date
	5 days from the due date 
	Exceeding lower service level

	Dispatch of Annual Statements to the eIA holders by the IRs
	IR
	5 days from the expiry of the financial year
	10 days from the expiry of financial year
	Exceeding lower service level

	Issuance of hard copy of a policy upon a request for the same or for rematerialization
	Insurer
	24 hours from the time of its receipt
	72 hours from the time of its receipt
	Exceeding lower service level

	Sending of the data to the insurer where an inter-IR records transfer request is received
	IR
	12 hours from the time of the notice/request
	24 hours from the time of the notice/request
	Exceeding lower service level

	Sending of the policy data to the new IR for inter-IR transfer
	Insurer
	12 hours from the time of receipt of such request
	24 hours from the time of receipt of such request
	Exceeding lower service level

	Grant of access of eIA to eligible, Authorised representative
	IR
	12 hours from the time of receipt of such request
	24 hours from the time of receipt of such request
	Exceeding lower service level



